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THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHMANA GOWDA): Before I call the 
next speaker, Mr. Shahi, the Minister for 
Finance wants to make a brief statements—
only statement, on discussion on that—on 
Andhra Pradesh and Tamil Nadu. 

STATEMENT BY MINISTER 
Natural Calamity in Tamil Nadu and 

Andhra Pradesh, and grant of Central 
Relief 

THE    MINISTER    OF STATE    IN 
THE     MINISTRY      OF     FINANCE 

(SHRI SATISH AGARWAL): Sir, as the hon. 
Members if this House are aware a serious 
calamity has befallen two of the States of the 
Union— Tamil Nadu and Andhra Pradesh. 
Large-Scale damage to life and property has 
occurred in many districts of these two States 
as a result of two severe cyclones. The total 
extent of the damage will be assessed in due 
course and it is the Central Government's 
intention to provide appropriate assistance to 
the two States. In the meanwhile, as a measure 
of emergency relief the Central Government 
has decided to sanction immediately an 
advance of Rs. 5 crores to Tamil Nadu and 
Andhra Pradesh. 

AN HON. MEMBER: Rs. 5 crores to 
each? 

SHRI SATISH AGARWAL; Yes, Rs. 5 
crores to Tamil Nadu and Rs. 5 crores to 
Andhra Pradesh. I am sure the Members of 
this House will join me in conveying to our 
brothers and sisters in Tamil Nadu and 
Andhra Pradesh our deepest sympathy in their 
difficult moment. 

MOTION       RE.    FIFTEENTH    AND 
SIXTEEN REPORTS OF THE COM-

MISSIONER      FOR        LINGUISTIC 
MINORITIES IN INDIA—Contd. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Shahi  eifiht 
to ten minutes. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): We will 
proceed with the discussion. 

(Interruption) t[    ] Devnagari translation. 
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It is an incorrect statement of facts. 

It is an incorrect statement of facts. 

Don't distort historical facts. 
THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHMANA GOWDA): You can 
make that point when you speak. Your 
name    is on the list. 

f[ ]  Devnagari transliteration. 
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t[ ] Devnagari transliteration. 
 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You can 
reply. There are lot of speakers. That 
point can be made afterwards, otherwise 
we will not be able to finish. You need 
not give provocations.   Let us carry on. 
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f[ ] Devnagari transliteration. 
 

THE VICE-CHAIRMAN (SHRI U. 
K. LAGSHMANA GOWDA): Let him 
continue. You are on the list of 
speakers. 
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t[ ] Devnagari transliteration. 
 

THE VICE-CHAIRMAN (SHRI IT. K. 
LAKSHMANA GOWDA): It will be late 
if you go on giving the history. Please 
conclude. Otherwise it will take a long 
time. 
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SHRI C. P. MAJHI (Orissa): Sir, the 
problem of linguistic minorities is a very 
sensitive one and it a very good thing that 
quite a number of Members have 
participated in the discussions on the 
Report. But from the Minister's 
statement, it appeared to me that the 
Commissioner of Linguistic Minorities is 
only presiding over an office which has 
no authority, no mandatory power to at 
least compel those erring State 
Governments to take care of the linguistic 
minorities. As my friend, Mr. N. R. 
Choudhury said, every community in the 
country is a minority somewhere or 
other. If it is in a majority in one State, it 
is in a minority in the other State. It is an  
accepted fact. 

Our country is a vast country and as 
our late Prime Minister, Pandit 
Jawaharlal Nehru said, it is a beautiful 
carpet and all the communities here are 
colourful decorations. It is just like a 
beautiful carpet and every community 
has a contribution to the beauty of the 
country as a whole. 

Sir, political freedom was won by the 
people of India thirty years ago and 
everybody, irrespective of caste, 
community, religion and sex, participated 
and took part in the freedom movement 
and made a supreme sacrifice. With that 
sacrifice, we achieved the independence. 
Unfortunately, after so much of sacrifice 
the country went into a sort of communal 
strife and our country was ultimately 
divided on the basis of language. This 
was a very unfortunate and a tragic 
episode in the history, it was never 
possible anywhere to demarcate a State 
exactly on the basis of languages. Some 
communities remained in a State as a 
majority and in the neighbouring state 
they became a minority. Problms 
mounted up for those communities which 
were reduced to minority in a particular 
State. This has been borne out by the 
facts and the Commissioner has made out 
clearly in his Report that in some States 
the communities  which    were in  a 
minority 

have been ignored by the State Gov-
ernment. This has happened in a number 
of States. 

Because of time factor, I will only 
dwell upon a few facts which have been 
mentioned in the Report. In the State of 
Bihar, there were areas which were 
predominantly populated by Oriya 
community before the States Re-
organisation Commission's re-
commendations    were    implemented. 

Those areas,   Sareikella   and 5  
P.M.   Kharsnan, were predominent- 

ly populated by Oriya com-
munity. Immediately after those areas 
came to Bihar, the minority com-munity 
had to face a lot of suppression by the 
officials of the State Government. Their 
demand to have educational institutions 
was never conceded by the State 
Government. The educational institutions 
which were imparting education in Oriya 
medium were immediately converted into 
Hindi medium institutions, and the Oriya 
teachers who were there, were asked to 
undergo a training in the Hindi language. 
They were compelled. For re-allocating 
their jobs they had to undergo the training 
in Hindi. But, unfortunately, the Oriya 
students who were in large numbers; had 
to leave those places and they went to the 
neighbouring State of Orissa. In the 
meanwhile, the number of Oriya schools 
there were reduced, and only three or lour 
such institutions are still there which are 
managed by private voluntary orga-
nisations. Those people have been 
appealing to the Government for some 
help, but, unfortunately, the State-
Government of Bihar has not recognised 
their claim, and the institutions are being 
starved. But for a few determined Oriya 
people, those institutions would have 
vanished. Sir, this is the aweful story of 
the minority communities in Bihar. 

Sir, I will now tell about my own 
minority community the Santhals. It is in 
minority in three States, Orissa Bihar and 
West Bengal, but nowhere has their 
language been recognised. 
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[The Vice-Chairman (Shri H. M. Trivedi) in 
the Chair] 

They have been appealing to the three State 
Governments for recognition to the Santhali 
language, but their appeal has been of no 
avail. Sir, the Santhali speaking community 
are predominating in quite a large number of 
districts of Bihar, West Bengal and Orissa,, 
and in spite of the Constitutional safeguards 
to impart education to the tribal children at the 
primary stage in their own language, this has 
never happened during the last 30 years. The 
Santhals have, by their own efforts, developed 
their literature, developed their script and they 
now have their own institutions managed 
through private contributions. During the 
erstwhile regime, a decision was taken by the 
Government of India to give this language a 
place of prominence as far as All India Radio 
was concerned. Half an hour's time was 
allotted to Santhali language and it is now 
being broadcast from the Calcutta Station of 
All India Radio. 

Sir, I urge on the Government that this 
community" which is predominant in those 
areas is being neglected for none of their 
faults. On the one hand, the Government says 
that it is giving a lot of consideration for the 
development of these backward tribal com-
munities but, on the other hand,, there is no 
manifestation of any sympathy from the 
Government. {Time bell rings.) Sir, the tribal 
communities as a matter of fact, were very 
much encouraged" when the conscience-
keeper of the Janata Party, Jayaprakashji, that 
India should go in for smaller States, and that 
was also corroborated by some report which 
said that the Home Minister was also 
considering reorganisation of States in that 
light. (Time-bell rings.). 

THE VICE-CHAIRMAN (SHRI H. M. 
TRIVEDI):  Please conclude. 

SHRI C. P. MAJHI: I am finishing. You 
have given a lot of time to other Members. 

THE VICE-CHAIRMAN (SHRI H. M 
TRIVEDI): There are six more speakers. 

SHRI C. P. MAJHI: These views were 
actually very much appreciated by the people 
from the Adivasi community and they have in 
some areas in Bihar and Orissa started this 
Jhar-khand movement. I will certainly say 
that if the Government could decide on this 
matter and also concede, as a last resort to 
solve the problems of the tribals, the carving 
out of a Jhar-khand State,, will certainly solve 
many of the problems of the tribals. Of 
course, the people of the Adivasi community 
of those areas may not be speaking the same 
language, but economically they belong to the 
same group and they can develop their own 
languages. (Time-bell rings.) I am finishing. I 
shall conclude my speech by making a request 
to the Government that the State Governments 
should be given a direction that the minority 
communities should be given some sort of 
importance in the matter of education, and the 
constitutional safeguards should be 
implemented. Unless this is done, 
communalism will continue to raise its ugly 
heads and our country will be facing trouble 
once again and again. 

SHRI L. R. NAIK (Karnataka): Mr. Vice-
Chairman, Sir, at the outset I thank you for 
having given me a few minutes to talk on this 
important subject, the Report of the 
Linguistic Minorities Commission. I must say 
that I have~not been able to catch hold of a 
copy of the Report. I understand it was" 
tabled in the month of June, but at that time I 
was not a Member. However,, the language 
problems are quite alive, and every citizen is 
aware of them. As a matter of fact and as you 
know, Sir, the Indian National Congress 
during its days of struggle against the British 
imperialism had always spoken about these 
language problems. In fact, for various 
sessions they promised to the nation that after 
attainment of independence the country 
would be reorganised on linguistic basis.    As 
a  matter  of fact,, it was 
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done.    A commission was  appointed. It 
was called the States Reorganisation 
Commission.   Though the Commission 
did  not give  any  pronouncement  as 
such that they would be dividing the 
country on a linguistic basis, yet the 
ultimate result was the same.   But the 
question    was    whether these States, 
formed on a linguistic basis, could get rid 
of the language problem.    I am afraid we 
have not been able to do it. That problem 
is very much alive.   We have seen  today 
in the House itself so much of commotion 
on this language problem.   I only felt 
relieved that the speakers did not come to 
blows.   But this  is the tendency in our 
country. Of course,  it is not  new.    With 
the coming into force of these States, as, 
for example, in my own State—Kar-
nataka—we are facing problems with as 
many as five languages.   We have the 
Marathi-speaking people; we have 
Telugu; we have Tamil; we have Mala-
yalam;  and besides these    languages 
there are  several dialects which are 
coming to  the  forefront now.    You must 
have heard of Konkani in Goa. Those 
people want that that language should be 
recognised though Konkani is only a 
dialect, though that language is only a 
spoken language and it does not have a 
script at all.   Besides   the 19 languages 
that have been scheduled in our 
Constitution, there are many languages 
which do not have scripts. Just now a 
Member spoke of his own language.   If 
we were to raise all such languages to the 
status of a recognised language, then I am 
afraid,, it will lead to disintegration of our 
great country. In the past the caste system 
reduced us to ashes,   In future this 
language problem will further wipe us 
out.   So it is necessary that all right-
mannered persons in the country should 
seriously think of this problem.    They 
should not be guided either by their 
regional considerations or   by   their 
political considerations. It is high time we 
did such serious rethinking in the matter. 
In the light of this I have a suggestion to 
make.   I place that suggestion with 
reference  to the knowledge that I have 
obtained during my 

stay in England for over a decade. The 
language problem is not new to European 
countries. In UK alone there are three 
languages—Scotch, Welsh and English. 
Besides these, in London city alone in an 
area of one square mile they have a 
dialect called Khokani. In Switzerland, 
for instance, there are three clear-cut 
areas—the French, the German and the 
Italian. You have similar variations in 
France and Germany. But how is it that in 
those countries we do not find any such 
language problem? There is no language 
grievance, no language bias... there. The 
very important reason for that is all these 
European languages have adopted one 
script for their languages, and that is the 
Roman script. I was in Norway for some 
time back. A friend of mine there told me 
that about 350 years ago they had their 
own script. Similarly in Germany I was 
told they had their own scripts'. But all 
such scripts have been done away with 
and those people have now accepted one 
script, and that is the Roman script... 

SHRI SHRIKANT VERMA: Sir, there 
is a historical error in it,. Because Europe 
does not have one script; there are 
"several scripts in Europe. There are 
several variations. 

SHRI L. R. NAIK: There are several 
variations; I know that. But the absic 
script is the Roman Script. I have seen 
the scripts of all the languages. The basic 
script is Roman script. There are 
variations depending on the sound of the 
language. Like that, Sir, we can have it 
here also. I do not say it should be used 
as a prototype. I do not say that. But it 
has been used in. those countries and the 
result has been that there has been 
integration in most of these countries. 
Why should we not also think of those 
things to solve our problems on those 
lines? I would like to ask all our 
linguistic fanatics to keep quiet for some 
time and devote their attention to the 
question of how-best to develop all the 
languages in our country and how to 
make them understood by a large number 
of people. Sir. we have accepted the 
three-langu- 
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age formula. No doubt, it can go a long way 
in solving our problems. But that is not 
sufficient. What is needed is that every child, 
whether the child is in Tamil Nadu or in 
Andhra or in Kerala or in UP, wherever the 
child may be, must have scope to learn other 
languages with ease and this is a very 
important thing. 

THE VICE-CHAIRMAN (SHRI H. M. 
TRIVEDI); Please conclude. 

SHRI L. R. NAIK: If we give such facilities 
to all our children, I am sure we will be able 
to bring about inntegra tion in the country and 
this will go a Jong way in solving our 
problems. it is no use saying that Urdu is 
better than Hindi or Hindi is better than Urdu 
or Kannada is better than Telugu and so on. 
Every language is rich and every language has 
produced great people, great literary people, 
and every language has produced many great 
people at State level and certainly some at the 
national level. (Time bell rings) .. .This is the 
history and this is the heritage of each langu-
age in the country. I would, therefore, like to 
ask all the honourable Members of this House 
to bestow their thought and attention on these 
issues and also, Sir, I would like to give a 
warning. Of course, the policy of the Go-
vernment has provided for a Commissioner 
for Linguistic Minorities. But what can that 
poor man do? He has no teeth and he cannot 
bite. The honorable Minister has said that 
these are the Fifteenth and Sixteenth Reports 
and the Eigteenth and the Nineteenth Reports 
would be submitted very soon. Now, if you go 
through all these Reports, you will find that 
they are all the same thing. The same type of 
language also is used it is because they are all 
copies, one from the other. For years they 
have been copied, one from the other. Of 
course, something is inserted here and some-
thing there and a report is produced and it is 
placed before the Parliament and a discussion 
takes place. And, Sir, in a day we are 
supposed to finish the whole thing and get up. 
That is not sufficient. This is a very serious 
mat- 

ter. As it is a very serious problem, it requires 
a bold solution. Unless you suggest bold 
solutions I am afraid, we will not be able to 
solve the problem. Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI H. M. 
TRIVEDI): Yes, Mr. Kalp Nath Rai. Mr. 
Kalp Nath Rai, will you please be brief? 

SHRI KALP NATH RAI:   No, Sir. This 
is a very important thing. 

THE VICE-CHAIRMAN (SHRI H. M. 
TRIVEDI): I know it. But we have to 
conclude it and the Minister has to reply at 5-
30 P.M. We have only 15 minutes now. 
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"We must do our best to form a class 

which may be an interpreter between 
us and the millions whom we govern—
a class of persona, Indian in blood and 
colour but English in intellect." 

 
THE VICE-CHAIRMAN (SHRI H. M. 

TRIVEDI): May I draw your attention to 
the fact that we are discussing the Report 
of the Commissioner for Linguistic 
Minorities? We are not discussing the 
whole policy of our languages as such. 
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(Interruptions) THE VICE 
CHAIRMAN (SHRI H. M. TRIVEDI): I 
am sorry.   I cannot allow you.   I will 
have to call the next speaker. 

(Time bell rings) 
THE VICE CHAIRMAN (SHRI H. 

M. TRIVEDI): Please conclude. 
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THE VICE-CHAIRMAN (SHRI H. 

M. TRIVEDI): Sorry, it is difficult to 
accommodate Mr. Yadav and Mr. 
Mahanti. I now call upon the Minister to 
reply. 

 



215      Reports of Commissioner [ RAJYA SABHA ]     Linguistic Minorities       216 
 

 t[   ]  Devnagari transliteration 
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THE VICE-CHAIRMAN (SHRI H. 

M. TRIVEDI): The House stands ad-
journed till 11 a.m. on Wednesday. 

The House then adjourned at 
fifty-seven minutes past five of 
the clock till eleven of the clock 
on Wednesday, the 23rd 
November, 1977. 
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